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1. This petition is listed in the category of 'Oldest Pending Cases in this 

High Court, for Priority Hearing'.

2. The petition was filed seeking quashing of nomination of respondents 

no. 7 to 9  by the State, as Members of the Nagar Panchayat.

3. Apparently, due to passage of time, the petition has been rendered 

infructuous. The same is therefore, dismissed as having become 

infructuous.
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